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FT.3T. 5042(37).—Fr= 1T TLEHR, T TN ATAHTT 1956 (1956 FT 48) (B zod zae
THET Sh ATATTAH Fgl TAT &) il 1T 3F it IT-8TT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETT
B ST & TETq T 7eT 93T T5F F R O § IR sEed aEa™ & . 76.65 § fR.t. 83
(FATISAT) TF & -GV & FATT (ATEH0T/UsE Moy Aigd 2-cI7/4-eF/6-o17 T 9T A1), ATLEA,
T 3T TATAT & AT TSI o (o107 ag ST AT g oreawr |@fer avi Ji=r srqg=r § &= = g,
Tt I FT TSI HIA 6 AT ST hl AT FAT & |

Fre ot ATh, ST 3 9 § Baas §, ST ATGHIH 6T o1=7 37 H 3T-41T (1) * T q@arh
TSI o TorT UHT qIF 3 ITANT 92 TSI § TH ATSEEAT & TR il a0 & 2 & & fae st
ATTIRT e T THT |

U Tesh SO T T, 7Aiq TaARia AfIwry (Tere), FArear & ofeq = 7

TEQT T STTUST 37 IEH IHH AT ATARIAT o7 SITUI; 3T Teqw TTIERTS, AT IRl Hf FTd &9 7
77 freT e T9aY g7 g S AT AaE a7 ST UHT i it T & TET 9T UH i i

7390 GI/2025 (1)
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T F THT, IE FIS 2T, E Te49 T raeds G, AEer g0 AT qf Il il ST HT

TRAT AT AT FHT AT |

I At T A 3T T ST-T (2) F AT "werw wrfesw gy fhar o #wre oAt areer

faw g |

TH ATAGAAT 6 AT A ATAT qH 6 L@ T (T A TAT TIHRT 6 I wAAT |

YA & AT 39HT [aag =gt grer Adreqor frar ST aerar € |

TTLAT

TET T T % 2T o F 311 e araamy & foh. 1. 76.65 ¥ f6.#ft. 83 (sw=rfeam) & forg siqr
ST ATAT §CAAT R 1A AT qiga w1 wherg &Fawr |

ST T AT HET TaLT IS L B RS

FWH G&AT | AL G&AT | S[FH T THIC C\REIRENT S FTATRT | R FT SR
1 2 3 4 (T HTE) (FFRIT)

5 6

qTH T ATH: FATSAT

UEEIGIE GG RER |
1 14 T EIIEIEIEE] 0.0846 (3¥7)|  0.0846000
2 18 fsfr &t 0.7176 F=)|  0.7176000
3 19 fsfr &t 1.7759 G=F=7)|  1.7759000
4 20 T e/ 0.097 (3%a<)|  0.0970000
5 21 farsfy e 0.9358 (3¥w)|  0.9358000
6 66 forsfy e 0.0523 ¥ )|  0.0523000
7 67 T HTE 0.0508 (== )|  0.0508000

T T AT gAEST
8 12 fasfy ferf=ra 0.121 @F=)|  0.1210000
9 13 forsfy e 0.1209 @F=)|  0.1209000
10 14 forsfy e 0.2468 (3¥7)|  0.2468000
11 15 forsfy [IKES 0.6024 (3F=7)|  0.6024000
12 16 fasfy ferf=ra 0.2963 (F@)|  0.2963000
13 17 fasfy ferf=ra 0.3493 (@)  0.3493000
14 268 fsfr G 0.4726 )| 0.4726000
15 269 sty e 0.0096 (3¥=7 )| 0.0096000
16 270 TFTET TrET 0.0404 =) 0.0404000
17 271 fsfr K] 0.2488 (%= )|  0.2488000
18 272 st K] 0.1752 GF=)|  0.1752000
19 273 fasfy e 0.33 (3%@7)|  0.3300000
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20 274 0.0007 (3#=%)  0.0007000
21 281 e 0.0107 (3#=¥)  0.0107000
22 282 e 0.0273 BF=w)  0.0273000
23 283 e 0.0499 3F=7)  0.0499000
24 284 et 0.069 (=)  0.0690000
25 3 et 0.2171 GF=%)  0.2171000
26 341 et 0.0064 (3F=%)  0.0064000
27 342 [GIKES 0.151 GF=7)  0.1510000
28 343 et 0.1639 3F=¥)  0.1639000
29 344 et 0.2039 3F=)  0.2039000
30 346 et 0.0403 (3#=)  0.0403000
31 347 et 0.0866 (3% )  0.0866000
32 348 et 0.125 (@F=7)|  0.1250000
33 349 et 0.134 (F=7)|  0.1340000
34 350 et 0.069 (=)  0.0690000
35 351/1 et 0.0456 (3% ) 0.0456000
36 351/2 et 0.047 (FF=7)|  0.0470000
37 352/1 et 0.033 (@ =)  0.0330000
38 352/2 et 0.032 (=)  0.0320000
39 353 et 0.049 (FF=7)|  0.0490000
40 354 e 0.2245 (3F¥)  0.2245000
41 355 e 0.0025 (3#=¥)  0.0025000
42 356 e 0.251 (@F=)|  0.2510000
43 357 et 0.0374 3F=w)  0.0374000
44 358 et 0.235 (=) 0.2350000
45 359 et 0.089 (=)  0.0890000
46 360 e 0.2127 GF=¥)  0.2127000
47 361 [GIKE 0.158 (3#=w)|  0.1580000
48 362 et 0.034 (F=7)|  0.0340000
49 363 et 0.0152 3F=%)  0.0152000
50 365 et 0.0004 (3F=)  0.0004000
51 366 et 0.1661 3F=)  0.1661000
52 367 e 0.0144 (3F=)  0.0144000
53 371 e 0.0015 (3F=¥)  0.0015000
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54 377 fasfy 0.0009 3®=7)  0.0009000
55 378 fasfy e 0.0009 3F=7)  0.0009000
56 379 fasfr et 0.027 @F=7)|  0.0270000
57 381/1 fasfr e 0.0024 3F=w)  0.0024000
58 381/2 fasfy e 0.0194 &F=7)  0.0194000
59 382 fasfy e 0.0563 (3F=7)  0.0563000
60 383 TEFT EISUEEIEIE 0.2035 (3F=7)  0.2035000
61 384 fasfr et 0.4646 (3F7)  0.4646000
62 386 fasfr et 0.198 (F=7)|  0.1980000
63 387 fasfr et 0.7089 (3#=¥)  0.7089000
64 388 fasfr e 0.1079 GF=7)  0.1079000
65 389 fasfr e 0.6462 (ZF=7)  0.6462000
66 390 fsfr &t 0.6277 @F=w)|  0.6277000
67 391 fasfr et 0.534 (TF=7)|  0.5340000
68 392 fasfr et 0.3698 (3#=w)  0.3698000
69 393 fasfr e 0.2183 &F=7)  0.2183000
70 394 fasfr e 0.8297 =7)  0.8297000
71 396 fasfr e 0.3356 (3=7)|  0.3356000
72 475 T EELRE] 0.1464 (%) 0.1464000
73 72 T Skl 0.1612 GF=)|  0.1612000
UEEIKIEHCRA N ER)
74 1 T EIRIEREIRE] 0.1023 @F=)|  0.1023000
75 106 fasfy e 1.447 7)) 1.4470000
76 109 fasfr et 0.2735 (3F=%)  0.2735000
77 111 fosfy e 0.1106 3F=%)  0.1106000
78 112 fsfr it 0.6717 GF=)|  0.6717000
79 113 fasfy e 1.4207 &F=7)|  1.4207000
80 124 fasfr fef=a 0.0531 BF=¥)  0.0531000
81 125 fasfr et 0.8793 BF=¥)  0.8793000
82 126 fasfr et 0.3808 (3#=)  0.3808000
83 127 fsf K] 0.0175 3F=w)|  0.0175000
84 128 fasfr et 0.5203 BF=7)  0.5203000
85 129 fasfy e 0.4851 ZF=7)  0.4851000
86 130 fasfy e 0.2524 (ZF=7)  0.2524000
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87 131/321 fasfy 0.0037 &F=7)  0.0037000
88 135 T EIRIEENAGIEEE 0.2427 (=) 0.2427000
89 141 Crearal EIRIEE] 0.1953 @F=7)  0.1953000
90 142 fasfr e 0.1959 3F=w)  0.1959000
91 143 fasfy e 1.827 &F=7)  1.8270000
92 144 fasfy e 0.7678 (3F=7)  0.7678000
93 145 fasfy e 0.3183 &F=7)  0.3183000
94 146 sty et 0.1483 3F=w)  0.1483000
95 161 forsfy [IEE/EEEIRE] 2.0895 A7) 2.0895000
96 2 fasfr et 1.8008 (F=T)|  1.8008000
97 22 fasfr e 1.3191 @==7)|  1.3191000
98 27 fasfr e 1.4682 (3F=7)|  1.4682000
99 28 fasfr et 0.815 (=)  0.8150000
100 3 T st/ 0.0022 @F=w)|  0.0022000
101 32 ECARA} SIKIE/E ELEUASI] 0.2071 (3%7T ) 0.2071000
102 37 fasfr e 1.3805 (3F=)|  1.3805000
103 4 fasfr e 0.479 ZF=)|  0.4790000
104 5 fasfr e 0.5699 (F=7)  0.5699000
105 6 fasfr et 0.9195 BF=%)  0.9195000
T T ATH: GHTO
106 198 fasfr e 0.019 @F=7)|  0.0190000
107 199 TEFT T 0.0358 (3=7)  0.0358000
108 200 TEFT T 0.2349 F=7)|  0.2349000
109 244/3 fasfr et 0.6443 3F=w)  0.6443000
110 244/4/1 fosfy et 0.3343 (3#=)  0.3343000
111 244/4/2 fosfy e 0.0497 3F=w)  0.0497000
112 244/4/3 fasfy e 0.153 3#=w)|  0.1530000
113 246 ECAR] GELEE] 0.1405 (%77 ) 0.1405000
114 2471111 fosfr e 0.1681 3F=¥)  0.1681000
115 247/2/1 fasfy et 0.148 (=)  0.1480000
116 247/3/1 IGEll [GIKES 0.7526 (27 ) 0.7526000
117 247/4/2 fsfr [GIKES 0.137 GF=7)  0.1370000
118 248/1 fasfy e 0.6087 3=7)  0.6087000
119 2482 fasfy e 0.5464 (ZF=7)  0.5464000
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120 249 At 1.1561 (FF=<)|  1.1561000
121 256 At e 0.951 (FF=a¥)  0.9510000
122 257 fAstr e 0.2266 (ZF7)  0.2266000
123 258 IGEll [GIKES 0.3707 (3%77) 0.3707000
124 259 At e 0.001 (FF=a¥)|  0.0010000
125 261 At e 0.9185 (F#F=¥)|  0.9185000
126 262 At e 1.0189 (FF=<)|  1.0189000
127 265 LT T 0.0034 (ZF7T)  0.0034000
128 271/1 At e 1.0482 (ZF7T)|  1.0482000
129 271/2 fAstr [GIKES 0.4934 (ZF7T)  0.4934000
130 272 At e 0.7621 (%)  0.7621000
131 273 At e 0.0577 (%) 0.0577000
132 274 At [GIKE 0.0178 (&F7T)|  0.0178000
133 275 At [GIKE 41741 (FFAT)  4.1741000
134 276 ECARA} RLMRIE 0.2562 (%47 ) 0.2562000
135 277 GRETRA] qEH 0.445 (ZFza¥)  0.4450000
136 278 At e 0.5207 (%) 0.5207000
TTTe ST ATH: STRIT
137 14/1 At [GIKE 0.1239 (FF7T)  0.1239000
138 14/2 st IR 0.1802 (F%47 ) 0.1802000
139 16/3 BEil e 0.0041 (FF7T)  0.0041000
140 17 At e 0.454 (FF=a¥)  0.4540000
141 18 AR EIMRIE 0.1986 (ZF=a¥)|  0.1986000
142 19 TCHRT TS 0.174 (F%7T) 0.1740000
143 21/1 At ferf=ra 0.3843 (ZF27T)  0.3843000
144 21/2 At [IKES 0.922 (z#27T)  0.9220000
145 21/3 At e 0.922 (%) 0.9220000
146 21/4 T /. 0.922 GF=7)  0.9220000
147 22/1 AT LR /A Kl 0.434 FFT)|  0.4340000
148 22/2 ATATT @/, 0.76 (¥47)|  0.7600000
149 22/3 AT @/, 0.434 (2#27T)  0.4340000
150 22/4 AT =/, 0.3543 (&F7)  0.3543000
151 24/1 ATAT =@/, 0.1463 (FF=a¥)|  0.1463000
152 24/2 ATAT =@/, 0.1604 (ZF=a¥)|  0.1604000




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7

153 24/3/1 HTHT @/, 0.2133 (#¢9T)|  0.2133000
154 24/3/2 HTHT @/, 0.3997 (#¢9T)|  0.3997000
155 27/1 qTHT =/, 0.1489 (#¢7T)|  0.1489000
156 27/2 qTHT =/, 0.4593 (#¢7T)|  0.4593000
157 28 HTHT @/, 0.2167 (#¢9T)|  0.2167000
158 29 T AT IA/FEF/AREE | 1.9789 (FF=w)  1.9789000
159 30 HTHT @/, 0.3958 (#¢9T)|  0.3958000
160 32 AT T 0.2724 (%¢9T)|  0.2724000

I TN 63.8060000

[®T. . NHAI/PIU-Indore/IndoreRingRoad/Eastern-Bypass/2023/232938/3A]
a9 e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 6th November, 2025

S.0. 5042(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning/Six laning etc.,), maintenance, management and operation of
Eastern Indore Bypass in the stretch of land from Km. 76.65 to Km. 83 (Kanadiya) in the District of INDORE in the
State of MADHY A PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer (revenue),
Kanadiya in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling Eastern Indore Bypass
in the stretch of land from Km. 76.65 to Km. 83 (Kanadiya) in the District of INDORE

in the State of MADHYA PRADESH.

State: MADHYA PRADESH

District: INDORE

SI. No. | Survey/Plot | Type of Land Nature of Land Area Area
1 Number 3 4 (in Local Unit) (in Hectares)
2 5 6

Taluk: Kanadiya

Village: Khatipiplya
1 14 Common Charagah/Irrigated 0.0846 (Hectare ) 0.0846000
2 18 Private Irrigated 0.7176 (Hectare ) 0.7176000
3 19 Private Irrigated 1.7759 (Hectare ) 1.7759000
4 20 Common Charagah/Irrigated 0.097 (Hectare ) 0.0970000
5 21 Private Irrigated 0.9358 (Hectare ) 0.9358000
6 66 Private Irrigated 0.0523 (Hectare ) 0.0523000
7 67 Government Charagah 0.0508 (Hectare ) 0.0508000

Village: Haran Khedi
8 12 Private Irrigated 0.121 (Hectare ) 0.1210000
9 13 Private Irrigated 0.1209 (Hectare ) 0.1209000
10 14 Private Irrigated 0.2468 (Hectare ) 0.2468000
11 15 Private Irrigated 0.6024 (Hectare ) 0.6024000
12 16 Private Irrigated 0.2963 (Hectare ) 0.2963000
13 17 Private Irrigated 0.3493 (Hectare ) 0.3493000
14 268 Private Irrigated 0.4726 (Hectare ) 0.4726000
15 269 Private Irrigated 0.0096 (Hectare ) 0.0096000
16 270 Government Rasta 0.0404 (Hectare ) 0.0404000
17 271 Private Irrigated 0.2488 (Hectare ) 0.2488000
18 272 Private Irrigated 0.1752 (Hectare ) 0.1752000
19 273 Private Irrigated 0.33 (Hectare ) 0.3300000
20 274 Private Irrigated 0.0007 (Hectare ) 0.0007000
21 281 Private Irrigated 0.0107 (Hectare ) 0.0107000
22 282 Private Irrigated 0.0273 (Hectare ) 0.0273000
23 283 Private Irrigated 0.0499 (Hectare ) 0.0499000
24 284 Private Irrigated 0.069 (Hectare ) 0.0690000
25 3 Private Irrigated 0.2171 (Hectare ) 0.2171000
26 341 Private Irrigated 0.0064 (Hectare ) 0.0064000
27 342 Private Irrigated 0.151 (Hectare ) 0.1510000
28 343 Private Irrigated 0.1639 (Hectare ) 0.1639000
29 344 Private Irrigated 0.2039 (Hectare ) 0.2039000
30 346 Private Irrigated 0.0403 (Hectare ) 0.0403000
31 347 Private Irrigated 0.0866 (Hectare ) 0.0866000
32 348 Private Irrigated 0.125 (Hectare ) 0.1250000
33 349 Private Irrigated 0.134 (Hectare ) 0.1340000
34 350 Private Irrigated 0.069 (Hectare ) 0.0690000
35 351/1 Private Irrigated 0.0456 (Hectare ) 0.0456000
36 35172 Private Irrigated 0.047 (Hectare ) 0.0470000
37 352/1 Private Irrigated 0.033 (Hectare ) 0.0330000
38 352/2 Private Irrigated 0.032 (Hectare ) 0.0320000
39 353 Private Irrigated 0.049 (Hectare ) 0.0490000
40 354 Private Irrigated 0.2245 (Hectare ) 0.2245000
41 355 Private Irrigated 0.0025 (Hectare ) 0.0025000
42 356 Private Irrigated 0.251 (Hectare ) 0.2510000
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43 357 Private Irrigated 0.0374 (Hectare ) 0.0374000
44 358 Private Irrigated 0.235 (Hectare ) 0.2350000
45 359 Private Irrigated 0.089 (Hectare ) 0.0890000
46 360 Private Irrigated 0.2127 (Hectare ) 0.2127000
47 361 Private Irrigated 0.158 (Hectare ) 0.1580000
48 362 Private Irrigated 0.034 (Hectare ) 0.0340000
49 363 Private Irrigated 0.0152 (Hectare ) 0.0152000
50 365 Private Irrigated 0.0004 (Hectare ) 0.0004000
51 366 Private Irrigated 0.1661 (Hectare ) 0.1661000
52 367 Private Irrigated 0.0144 (Hectare ) 0.0144000
53 371 Private Irrigated 0.0015 (Hectare ) 0.0015000
54 377 Private Irrigated 0.0009 (Hectare ) 0.0009000
55 378 Private Irrigated 0.0009 (Hectare ) 0.0009000
56 379 Private Irrigated 0.027 (Hectare ) 0.0270000
57 381/1 Private Irrigated 0.0024 (Hectare ) 0.0024000
58 381/2 Private Irrigated 0.0194 (Hectare ) 0.0194000
59 382 Private Irrigated 0.0563 (Hectare ) 0.0563000
60 383 Government Charagah/Aabadi 0.2035 (Hectare ) 0.2035000
61 384 Private Irrigated 0.4646 (Hectare ) 0.4646000
62 386 Private Irrigated 0.198 (Hectare ) 0.1980000
63 387 Private Irrigated 0.7089 (Hectare ) 0.7089000
64 388 Private Irrigated 0.1079 (Hectare ) 0.1079000
65 389 Private Irrigated 0.6462 (Hectare ) 0.6462000
66 390 Private Irrigated 0.6277 (Hectare ) 0.6277000
67 391 Private Irrigated 0.534 (Hectare ) 0.5340000
68 392 Private Irrigated 0.3698 (Hectare ) 0.3698000
69 393 Private Irrigated 0.2183 (Hectare ) 0.2183000
70 394 Private Irrigated 0.8297 (Hectare ) 0.8297000
71 396 Private Irrigated 0.3356 (Hectare ) 0.3356000
72 475 Government Sewa Bhoomi 0.1464 (Hectare ) 0.1464000
73 72 Government River 0.1612 (Hectare ) 0.1612000
Village: Baroda Daulat
74 1 Common Non Irrigated/Irrigated 0.1023 (Hectare ) 0.1023000
75 106 Private Irrigated 1.447 (Hectare ) 1.4470000
76 109 Private Irrigated 0.2735 (Hectare ) 0.2735000
77 111 Private Irrigated 0.1106 (Hectare ) 0.1106000
78 112 Private Irrigated 0.6717 (Hectare ) 0.6717000
79 113 Private Irrigated 1.4207 (Hectare ) 1.4207000
80 124 Private Irrigated 0.0531 (Hectare ) 0.0531000
81 125 Private Irrigated 0.8793 (Hectare ) 0.8793000
82 126 Private Irrigated 0.3808 (Hectare ) 0.3808000
83 127 Private Irrigated 0.0175 (Hectare ) 0.0175000
84 128 Private Irrigated 0.5203 (Hectare ) 0.5203000
85 129 Private Irrigated 0.4851 (Hectare ) 0.4851000
86 130 Private Irrigated 0.2524 (Hectare ) 0.2524000
87 131/321 Private Irrigated 0.0037 (Hectare ) 0.0037000
88 135 Common Non Irrigated/Irrigated 0.2427 (Hectare ) 0.2427000
89 141 Government Non Irrigated 0.1953 (Hectare ) 0.1953000
90 142 Private Irrigated 0.1959 (Hectare ) 0.1959000
91 143 Private Irrigated 1.827 (Hectare ) 1.8270000
92 144 Private Irrigated 0.7678 (Hectare ) 0.7678000
93 145 Private Irrigated 0.3183 (Hectare ) 0.3183000
94 146 Private Irrigated 0.1483 (Hectare ) 0.1483000
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95 161 Private Irrigated/Diverted 2.0895 (Hectare ) 2.0895000
96 2 Private Irrigated 1.8008 (Hectare ) 1.8008000
97 22 Private Irrigated 1.3191 (Hectare ) 1.3191000
98 27 Private Irrigated 1.4682 (Hectare ) 1.4682000
99 28 Private Irrigated 0.815 (Hectare ) 0.8150000
100 3 Common Non Irrigated/Irrigated 0.0022 (Hectare ) 0.0022000
101 32 Government Pond/Abadi/Rasta 0.2071 (Hectare ) 0.2071000
102 37 Private Irrigated 1.3805 (Hectare ) 1.3805000
103 4 Private Irrigated 0.479 (Hectare ) 0.4790000
104 5 Private Irrigated 0.5699 (Hectare ) 0.5699000
105 6 Private Irrigated 0.9195 (Hectare ) 0.9195000
Village: Khemana
106 198 Private Irrigated 0.019 (Hectare ) 0.0190000
107 199 Government Rasta 0.0358 (Hectare ) 0.0358000
108 200 Government Rasta 0.2349 (Hectare ) 0.2349000
109 244/3 Private Irrigated 0.6443 (Hectare ) 0.6443000
110 244/4/1 Private Irrigated 0.3343 (Hectare ) 0.3343000
111 244/4/2 Private Irrigated 0.0497 (Hectare ) 0.0497000
112 244/4/3 Private Irrigated 0.153 (Hectare ) 0.1530000
113 246 Government Sewa Bhoomi 0.1405 (Hectare ) 0.1405000
114 247/1/1 Private Irrigated 0.1681 (Hectare ) 0.1681000
115 247/2/1 Private Irrigated 0.148 (Hectare ) 0.1480000
116 247/3/1 Private Irrigated 0.7526 (Hectare ) 0.7526000
117 247/4/2 Private Irrigated 0.137 (Hectare ) 0.1370000
118 248/1 Private Irrigated 0.6087 (Hectare ) 0.6087000
119 248/2 Private Irrigated 0.5464 (Hectare ) 0.5464000
120 249 Private Irrigated 1.1561 (Hectare ) 1.1561000
121 256 Private Irrigated 0.951 (Hectare ) 0.9510000
122 257 Private Irrigated 0.2266 (Hectare ) 0.2266000
123 258 Private Irrigated 0.3707 (Hectare ) 0.3707000
124 259 Private Irrigated 0.001 (Hectare ) 0.0010000
125 261 Private Irrigated 0.9185 (Hectare ) 0.9185000
126 262 Private Irrigated 1.0189 (Hectare ) 1.0189000
127 265 Government Rasta 0.0034 (Hectare ) 0.0034000
128 271/1 Private Irrigated 1.0482 (Hectare ) 1.0482000
129 271/2 Private Irrigated 0.4934 (Hectare ) 0.4934000
130 272 Private Irrigated 0.7621 (Hectare ) 0.7621000
131 273 Private Irrigated 0.0577 (Hectare ) 0.0577000
132 274 Private Irrigated 0.0178 (Hectare ) 0.0178000
133 275 Private Irrigated 4.1741 (Hectare ) 4.1741000
134 276 Government Charagah 0.2562 (Hectare ) 0.2562000
135 277 Government Road 0.445 (Hectare ) 0.4450000
136 278 Private Irrigated 0.5207 (Hectare ) 0.5207000
Village: Akya
137 14/1 Private Irrigated 0.1239 (Hectare ) 0.1239000
138 14/2 Private Irrigated 0.1802 (Hectare ) 0.1802000
139 16/3 Private Irrigated 0.0041 (Hectare ) 0.0041000
140 17 Private Irrigated 0.454 (Hectare ) 0.4540000
141 18 Government Charagah 0.1986 (Hectare ) 0.1986000
142 19 Government Charagah 0.174 (Hectare ) 0.1740000
143 21/1 Private Irrigated 0.3843 (Hectare ) 0.3843000
144 21/2 Private Irrigated 0.922 (Hectare ) 0.9220000
145 21/3 Private Irrigated 0.922 (Hectare ) 0.9220000
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146 21/4 Common Irrigated/N.H. 0.922 (Hectare ) 0.9220000
147 22/1 Common Irrigated/N.H. 0.434 (Hectare ) 0.4340000
148 22/2 Common Irrigated/N.H. 0.76 (Hectare ) 0.7600000
149 22/3 Common Irrigated/N.H. 0.434 (Hectare ) 0.4340000
150 22/4 Common Irrigated/N.H. 0.3543 (Hectare ) 0.3543000
151 24/1 Common Irrigated/N.H. 0.1463 (Hectare ) 0.1463000
152 24/2 Common Irrigated/N.H. 0.1604 (Hectare ) 0.1604000
153 24/3/1 Common Irrigated/N.H. 0.2133 (Hectare ) 0.2133000
154 24/3/2 Common Irrigated/N.H. 0.3997 (Hectare ) 0.3997000
155 27/1 Common Irrigated/N.H. 0.1489 (Hectare ) 0.1489000
156 27/2 Common Irrigated/N.H. 0.4593 (Hectare ) 0.4593000
157 28 Common Irrigated/N.H. 0.2167 (Hectare ) 0.2167000
158 29 Government Sewa 1.9789 (Hectare ) 1.9789000
Bhumi/Road/Charagah

159 30 Common Irrigated/N.H. 0.3958 (Hectare ) 0.3958000
160 32 Government Rasta 0.2724 (Hectare ) 0.2724000

Total 63.8060000

[F. No. NHAI/PIU-Indore/IndoreRingRoad/Eastern-Bypass/2023/232938/3A]

SHAIKH AMINKHAN, Director
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